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ITEM NO.1501 COURT NO.1 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).643/2015
ALL INDIA JUDGES ASSOCIATION Petitioner(s)
VERSUS
UNION OF INDIA . & ORS. Respondent(s)
(WITH IA No. 2/2017 - AMENDMENT IN CAUSE TITLE, IA No. 70316/2020 -
APPLICATION FOR PERMISSION, IA No. 96520/2020 - APPLICATION FOR
PERMISSION, IA No. 205948/2022 - APPROPRIATE ORDERS/DIRECTIONS, IA

No. 195313/2022 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 66487/2021
- APPROPRIATE ORDERS/DIRECTIONS, IA No. 168154/2022 - APPROPRIATE

ORDERS/DIRECTIONS, IA No. 74821/2022 - APPROPRIATE
ORDERS/DIRECTIONS, IA No. 88733/2020 - CLARIFICATION/DIRECTION, IA
No. 70323/2020 - CLARIFICATION/DIRECTION, TIA No. 68481/2020 -
CLARIFICATION/DIRECTION, IA No. 100172/2020 -

CLARIFICATION/DIRECTION, IA No. 50728/2020 - EXEMPTION FROM FILING
AFFIDAVIT, IA No. 66488/2021 - EXEMPTION FROM FILING O.T., IA No.
168155/2022 - EXEMPTION FROM FILING O0.T., IA No. 50727/2020 -
EXTENSION OF TIME, IA No. 14761/2023 - EXTENSION OF TIME, IA No.
185903/2022 - EXTENSION OF TIME, IA No. 181545/2022 - EXTENSION OF

TIME, IA No. 87335/2020 - TINTERVENTION APPLICATION, IA No.
70318/2020 - INTERVENTION APPLICATION, IA No. 68480/2020 -
INTERVENTION APPLICATION, IA No. 100166/2020 - INTERVENTION
APPLICATION, IA No. 74820/2022 - INTERVENTION/IMPLEADMENT, IA No.
18284/2020 -  INTERVENTION/IMPLEADMENT, IA No. 10040/2022 -
INTERVENTION/IMPLEADMENT, IA No. 169826/2019 -
INTERVENTION/IMPLEADMENT, IA No. 109809/2021 -
INTERVENTION/IMPLEADMENT, IA No. 165066/2019 -

INTERVENTION/IMPLEADMENT)

WITH

SLP(C) No. 6471-6473/2020 (IV-A)

(FOR ADMISSION and I.R.)

CONMT.PET.(C) No. 711/2022 in W.P.(C) No. 643/2015 (X)

CONMT.PET. (C) No. 36/2023 in W.P.(C) No. 643/2015 (X)
(FOR ADMISSION)

s MT . PET. (C) No. 37/2023 in W.P.(C) No. 643/2015 (X)
comIR ADMISSION)

Date:
17:40:25|
Reason: E[

CONMT.PET. (C) No. 38/2023 in W.P.(C) No. 643/2015 (X)
(FOR ADMISSION)

CONMT.PET. (C) No. 39/2023 in W.P.(C) No. 643/2015 (X)



(FOR ADMISSION)

CONMT.PET.(C) No. 40/2023 in W.P.(C) No. 643/2015 (X)
(FOR ADMISSION)

CONMT.PET.(C) No. 848/2023 in W.P.(C) No. 643/2015 (X)
(FOR ADMISSION)

Date : 19-05-2023 These matters were called on for pronouncement
of judgment today.

Mr. K. Parameshwar, Adv. (A.C.)
Mr. M.V. Mukunda, Adv.

Ms. A. Sregurupriya, Adv.

Ms. Arti Gupta, Adv.

Ms. Kanti, Adv.

For Petitioner(s) Mr. Gourab Banerjee, Sr. Adv.
Ms. Mayuri Raghuvanshi, AOR
Mr. VP Singh, Adv.
Mr. Vyom Raghuvanshi, Adv.
Mr. Subhro, Adv.
Ms. Akanksha Rathore, Adv.
Mr. Venkata Supreeth, Adv.

Mr. Deepak Prakash, AOR

Mr. Pawan Kr. Dabas, Adv.
Mr. Raneev Dahiya, Adv.

Mr. Nachiketa Vajpayee, Adv.
Ms. Divyangna Malik, Adv.
Mr. Shyam Nair, Adv.

Mr. Vardaan Kapoor, Adv.

Ms. Vishnu Priya, Adv.

Ms. Shwetam, Adv.

Mr. Rahul Lakhera, Adv.

Mr. V. N. Raghupathy, AOR

For Respondent(s) Mr. R Venkataramani, Attorney General for India
Mr. K M Nataraj, A.S.G.
Mr. Mohd Akhil, Adv.
Ms. Swarupama Chaturvedi, Adv.
Mr. Rajan Kumar Chourasia, Adv.
Mr. Wasim Qadri, Adv.
Mr. Anandh Venkataramni, Adv.
Mrs. Vijayalakshmi Venkataramani, Adv.
Mr. Vinayak Mehrotra, Adv.
Ms. Mansi Sood, Adv.
Mr. Chitvan Singhal, Adv.
Ms. Sonali Jain, Adv.
Mr. Abhishek Kumar Pandey, Adv.
Mr. Raman Yadav, Adv.
Mr. Arvind Kumar Sharma, AOR
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P. Vishwanatha Shetty, Sr. Adv.
Mahesh Thakur, AOR

Vipasha Singh, Adv.

Geetanjali Bedi, Adv.
Shivani, Adv.

Preetika Dwivedi, AOR
Abhisek Mohanty, Adv.

Sudhanshu S. Choudhari, AOR

Sandeep Sudhakar Deshmukh, AOR
Nishant Sharma, Adv.

Jaideep Gupta, Sr. Adv.
Kunal Chatterji, AOR
Maitrayee Banerjee, Adv.
Rohit Bansal, Adv.
Kshitij Singh, Adv.

Apoorv Kurup, AOR

Kavita Jha, AOR
Aditeya Bali, Adv.

Remish Lakra, Adv.
Anupam Mishra, Adv.
James P. Thomas, Adv.
P. I. Jose, AOR

Naresh K. Sharma, AOR

Sanjai Kumar Pathak, AOR
Arvind Kumar Tripathi, Adv.
Shashi Pathak, Adv.

Nikhil Goel, AOR
Naveen Goel, Adv.
Kartik Kaushal, Adv.
Rakshit Jain, Adv.
Adithya Koshy Roy, Adv.

Pragati Neekhra, AOR
Aditya Bhanu Neekhra, Adv.

Sunando Raha, Adv.
Nishant Kumar, Adv.
Anupam Raina, AOR

Krishnanand Pandeya, AOR
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Mr. Raghavendra S. Srivatsa, AOR
Mr. Venkita Subramoniam T.r, Adv.
Mr. Likhi Chand Bonsle, Adv.

Mr. Rahat Bansal, Adv.

Ms. Komal Mundhra, Adv.

Mr. T. G. Narayanan Nair, AOR
Ms. Swathi H. Prasad, Adv.

Mr. A. Radhakrishnan, AOR
Mr. Arjun Garg, AOR

Mr. Sibo Sankar Mishra, AOR
Mrs. Prabhati Nayak, Adv.
Mr. Niranjan Sahu, Adv.

Mr. Debabrata Dash, Adv.
Ms. Apoorva Sharma, Adv.

Mr. Ashok Mathur, AOR
Mr. Mukul Kumar, AOR

Mr. Avneesh Arputham, Adv.
Ms. Anuradha Arputham, Adv.
For M/S. Arputham Aruna And Co

Mr. Mukesh K. Giri, AOR

Mr. Mahfooz Ahsan Nazki, AOR

Mr. Polanki Gowtham, Adv.

Mr. K V Girish Chowdary, Adv.
Mr. T Vijaya Bhaskar Reddy, Adv.
Ms. Rajeswari Mukherjee, Adv.
Ms. Niti Richhariya, Adv.

Mr. Shuvodeep Roy, AOR

Mr. Sai Shashank, Adv.

Mr. Deepayan Dutta, Adv.

Mr. Manish Kumar, AOR

Mr. Sumeer Sodhi, AOR

Mr. Devashish Tiwari, Adv.
Mr. Gaurav Arora, Adv.

Ms. Sujata Kurdukar, AOR

Ms. Deepanwita Priyanka, AOR
Mr. B.K. Satija, A.A.G.

Mr. Hemant Gupta, A.A.G.
Mr. Samar Vijay Singh, AOR
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Payal Gupta, Adv.
Shivang Jain, Adv.
Keshav Mittal, Adv.
Amrita Verma, Adv.
Sabarni Som, Adv.

Abhinav Mukerji, AOR
Pratishtha Vij, Adv.
Bihu Sharma, Adv.

Akshay Shrivastava, Adv.

Shailesh Madiyal, AOR
Vaibhav Sabharwal, Adv.
Akshay Kumar, Adv.
Vinayaka S Pandit, Adv.
Rajan Parmar, Adv.
Sudhanshu Prakash, Adv.
Divija Mahajan, Adv.

Barun Kumar Sinha, A.A.G.
Rajiv Shankar Dvivedi, Adv.
Anando Mukherjee, AOR
Shwetank Singh, Adv.

V. N. Raghupathy, AOR
Manendra Pal Gupta, Adv.

Jaideep Gupta, Sr. Adv.
Nishe Rajen Shonker, AOR
Anu K Joy, Adv.

Alim Anvar, Adv.

Manicka Priya, Adv.
Riddhi Bose, Adv.

Saurabh Mishra, A.A.G.
Ankita Choudhary, A.A.G.
Sunny Choudhary, AOR
Manoj Kumar, Adv.

Siddharth Dharmadhikari, Adv.
Aaditya Aniruddha Pande, AOR
Bharat Bagla, Adv.
Shreya Saxena, Adv.
Yamini Singh, Adv.
Sourav Singh, Adv.

Pukhrambam Ramesh Kumar, AOR
Amit Kumar, Adv. General, Sr. Adv.

Avijit Mani Tripathi, AOR
Rekha Bakshi, Adv.
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Nirnimesh Dube, AOR
Bansuri Swaraj, Adv.
Siddhesh Kotwal, Adv.
Ana Upadhyay, Adv.

Manya Hasija, Adv.

Nihar Dharmadhikari, Adv.
Md Sontu Mia, Adv.

K. Enatoli Sema, AOR
Limayinla Jamir, Adv.
Amit Kumar Singh, Adv.
Chubalemla Chang, Adv.
Prang Newmai, Adv.

Shibashish Misra, AOR

Ajay Pal, AOR
Mayank Dahiya, Adv.
Sugandh Rathor, Adv.

Manish Singhvi, Sr. Adv.
Arpit Parkash, Adv.
Shubhangi Agarwal, Adv.
Milind Kumar, AOR

Sameer Abhyankar, AOR
Nishi Sangtani, Adv.

Vani Vandana Chhetri, Adv.
Sugandh Rathore, Adv.

Amit Anand Tiwari, A.A.G.
Sabarish Subramanian, AOR
Devyani Gupta, Adv.
Vishnu Unnikrishnan, Adv.
Naman Dwivedi, Adv.

C Kranthi Kumar, Adv.
Danish Saifi, Adv.

Sriharsha Peechara, Adv.

Rajiv Kumar Choudhry, AOR
Pallavi, Adv.

Duvvuri Subrahmanya Bhanu, Adv.
Sanjay Kumar Tyagi, AOR
Sudarshan Singh Rawat, AOR
Parijat Sinha, AOR

Madhumita Bhattacharjee, AOR

Shreekant Neelappa Terdal, AOR
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Mr. Gurmeet Singh Makker, AOR
Mr. Raj Bahadur Yadav, AOR
Mr. Amrish Kumar, AOR

Mr. Chirag M. Shroff, AOR

Mr. Aravindh S., AOR
Mr. Abbas, Adv.

Mr. Gopal Jha, AOR
Mr. Joydip Roy, Adv.

Mr. Gaurav Agrawal, AOR
Mr. Uday B. Dube, AOR

Mr. K.Parameshwar, AOR
Ms. Arti Gupta, Adv.
Ms. Kanti, Adv.

Mr. M. V. Mukunda, Adv.

Mr. Deepak Prakash, AOR

Mr. Pawan Kr. Dabas, Adv.
Mr. Raneev Dahiya, Adv.

Mr. Nachiketa Vajpayee, Adv.
Ms. Divyangna Malik, Adv.
Mr. Shyam Nair, Adv.

Mr. Vardaan Kapoor, Adv.

Ms. Vishnu Priya, Adv.

Ms. Shwetam, Adv.

Mr. Rahul Lakhera, Adv.

Mrs. Anjani Aiyagari, AOR
Mr. K.Sudhakar Reddy, Adv.
Mr. K. Sriram, Adv.

Mr. Rakesh Kumar, Adv.

Mr. Ankur Kashyap, AOR
Mr. Rohit Rajershi, Adv.
Mr. Aman Bajaj, Adv.

Hon’ble Mr Justice Pamidighantam Sri Narasimha pronounced the judgment of
the Bench comprising Hon’ble Dr Dhananjaya Y Chandrachud, Chief Justice of

India, Hon’ble Mr Justice V Ramasubramanian and His Lordship.

In terms of the reportable judgment, the following consequential directions have

been issued:
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“112. Ultimately, the effect of the acceptance of the

113.

114.

recommendations of this Court is that necessary
amendments must be carried out in Service Rules of the
Judicial Officers across all jurisdictions. It is thus directed
that the High Courts and the competent authorities,
wherever applicable, bring the rules in conformity with
the recommendations accepted by this Court above
within a period of 3 months. Compliance affidavits be
placed on record by the High Courts, the States and the

Union within four months.

In the case of payment of arrears of pay, this Court had
by Orders dated 27.07.2022 and 18.01.2023 already
directed that all arrears of pay be cleared by
30.06.2023. In this regard, it is directed that compliance
affidavits must be filed by all States and Union
Territories by 30.07.2023 that the arrears of pay have
been positively credited into the accounts of the

concerned officers.

The revised rates of pension, which have been approved
by this Court, shall be payable from 01.07.2023. For the
payment of arrears of pension, additional pension,
gratuity and other retiral benefits as well, following the
Orders dated 27.07.2022 and 18.01.2023, it is directed
that 25% will be paid by 31.08.2023, another 25% by

31.10.2023, and the remaining 50% by 31.12.2023.”
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9
List the matters on 17 July 2023 at 3 pm for further compliance on pay and

pension on which date this Court will take up the recommendations on

allowances.
(SANJAY KUMAR-TI) (SAROJ KUMARI GAUR)
DEPUTY REGISTRAR ASSISTANT REGISTRAR

(Signed reportable judgment is placed on the file)
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